
BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

ORIGINAL APPLICATION NO. 73 OF 2020 

 

IN THE MATTER OF: 

In Re: Gas Leak at LG Polymers Chemical Plant in RR Venkatapuram 

Village in Andhra Pradesh 

 

LG Polymers India Pvt Ltd    … Applicant 

 

 

 

AFFIDAVIT ON BEHALF OF LG POLYMERS INDIA PRIVATE 

LIMITED TO BRING ON RECORD THE ORDERS PASSED BY THE 

HON’BLE SUPREME COURT 

 

 

 

 

 

PAPER-BOOK 

[FOR INDEX – SEE INSIDE] 

 

Filed Through: 

 

(ANUJ BERRY) 
Shardul Amarchand Mangaldas & Co. 

Advocate for the Respondent  
216 Amarchand Towers, Okhla Industrial Phase III, New Delhi – 110020 

PH: 26920500, 51590700 FAX: 26922900, 26924900 
anuj.berry@amsshardul.com 

 

PLACE: NEW DELHI 

DATED: 02 February 2021  
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